BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

APPEAL NO. 79 OF 2022
IN THE MATTER OF:

Tumkunta Narsa Reddy & Ors

...Appellants
Versus
State Level Environment Impact
Assessment Authority & Ors
...Respondents
REPORT FILED BY THE 3¢ RESPONDENT
SL.NO. DATE PARTICULARS PG.NO.
1. Report 4-5
25/7/2024 Annexure - 1 6.

1.Postal Acknowledgement to
M/s Ramanjaneya Argo Industries,
Wargal
2. Postal Acknowledgement to
M/s Bio Slice Private Limited
3. Postal Acknowledgement to
M/s Mahadevi Agro Mills Private
Limited

2. 29/07/2024 Annexure — 2 7
1.0nline tracking status of
notice issued to M/s
Ramanjaneya Argo Industries,
Wargal
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Online tracking status of notice
issued to M/s Bio Slice Private

Limited

29/07/2024

Annexure - 4

Online tracking status of notice
issued to M/s Mahadevi Agro
Mills Private Limited

18/07/2024
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Attested copy of notice issued

to_M/s Minali Medicinal Plants
Processing LLP
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18/07/2024
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Attested copy of notice issued
to_M/s Ramanjaneya Argo

Industries, Wargal
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18/07/2024

Annexure - 7

Attested copy of notice issued
to M/s RMJ Veritable Products
Limited
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Mrs. H. Yasmeen Ali




Counsel for the 3rd Respondent
PLACE: Hyderabad

DATE: 03-08-2024



REPORT FILED BY THE 3"° RESPONDENT

1. 1t is submitted that the Honble Tribunal on 15-07-2024 dirccted the

1%t Respondent by their order stated as:

“The Project Proponent as well as the MoEFCC are directed to file their

respective reports before the date of next hearing, without fail.”

2. It is submitted that in obedience to the order of this Hon’ble Tribunal,
we have inspected the project site on 17-07-2024 along with the
concerned official. We submit that on the date of inspection we saw no
construction taking place. However, we noticed  certain

constructionshad beenset up by the allottees, previously.

3. To stop the same with instant effect, Respondent No.3 (TSIIC) herein
has issued notices dated 18-07-2024 to the concerned allottees.The

following allottees that have been issued notices are as follows:
1. M/s Minali Medicinal Plants Processing LLP,
2. M/s RMJ Veritable Products Limited,
3. M/s Mahadevi Agro Mills Private Limited,
4. M/s Bio Slice Private Limited,
5. M/s Ramanjaneya Argo Industries, Warangal,

6. M/s Rajendar Feed LLP.

4, Some of the allottees have accepted the notice in person and the rest
have been issued notices via registered post. The tracking ID along
with the attested notices have been filed for the kind consideration of
this Hon’ble Tribunal.

7L

S CHIEF ENGINEER
TGl LYD. HYDERABADAS.
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5. Henee, in view of the above clreaumatnneen, we request this Hon'ble

Tribunal to take these focts into conslderntion,

A

CHIEF ENGINEER
0),.C,LTD. HYDERABAD4,
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7 Track Consignment Annexure _2
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You are here Home>> Track Consignment
Track Consignment

* Indicates a required field.

* Ref Number
RNO74516009IN

Event Details For : RN074516009IN

v M & = & Q
- Wer

Azadi g,

Amiit Mahotsay

Quick help

Current Status : Not Delivered ADDRESSEE ABSENT

Date Time Office

Event

29/07/2024 14:05:00 Jubilee Hills S.O (Beat Number:9) Not Delivered ADDRESSEE ABSENT

Home
About Us
Forms

Recruitments

Holidays
Feedback

Right To Information

Tenders India

Related sites

Website Policies

Contact Us

Employee Corner

External Links

Sitemap
Help

indida.gov.in

The national portal of Indla

https:/fwww.indiapost.gov.in/VAS/Pages/TrackConsignment.aspx
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You are here Home=>> Track Consignment
Track Consignment Quick help

* Indicates a required field.

* Consignment Number

RNO74516026IN

Booked At Booked On Destination Tariff | Article Type | Delivery ! Delivery

Pincode ! Location | Confirmed On
IDA Jeedimetla | 25/07/2024 500033 29.50 Registered Jubilee Hills ! 27/07/2024 16:25:09
S0 14:40:29 ‘ Letter SO

Event Details For : RN074516026IN
Current Status : Item Delivered(Addressee)

Date Time Office Event
27/07/2024 | 16:25:09 1 Film Nagar S.0 Item Delwered[AddresseeT
2710712024 [ 12:14:46 N Film Nagar STO (Beat Number:5) Item Delivered [To: agro mills (Addressee) ]
‘g2?f071’2024 10:22:58 7 Film Nagar S.0 7 - Out for Delivery
27/07/2024 '} 10:03:00 | Film Nagar S.0 Item Received
2?107/2024 N 03:24:1 - Hyderabad TMO _ Item Dispatchéd
. 27/07/2024 \ 00:34:33 Hyderabad TMO Item Receivg
26.’07[2&4 \ 16:49:57"_ B Hyderabad CRC L1R Tua;nzi;patchw
26/07/2024 l 16:05:05 | Hyderabad CRC L1R | 1tem Bagged
26/07/2024 ' 09:50:58 Hyderabad CR_C L1R Item Received
25/07/2024 } 16:20:32 | IDA Jeedimetla SO Item Dispatched ‘
| 25/0712024 ] 15:18:53 | IDA Jeedimetia S.0 Item Bagged
2500712024 | 14:4020 | IDA Jeedimetia S.0 | tem Booked
Home
About Us
Forms

https:/www.indiapost.gov.in'VAS/Pages/TrackConsignmentaspx
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You are here Home>> Track Consignment
Track Consignment Quick help

* Indicates a required field.

* Consignment Number

RN074516012IN Track More ]

Booked At Booked On Destination Pincode | Tariff | Article Type | Delivery Location
IDA Jeedimetla S.O | 25/07/2024 14:40:29 | 500015 29.50 7 Registered Letter I Trimulgherry H.O
Event Details For : RN074516012IN
Current Status : Item Returned Addressee Left without instructions
Date Time Office Event
30/07/2024 | 16:28:16 | Manovikasnagar S.0 Item Returned Addressee Left without instructions
30/07/2024 | 15:59:25 | Manovikasnagar S.O (Beat Not Delivered ADDRESSEE LEFT WITHOUT
Number:8) INSTRUCTIONS
30/07/2024 | 09:30:14 | Manovikasnagar S.0 Out for Delivery
30/07/2024 | 08:49:46 | Manovikasnagar S.0 Item Received
30/07/2024 | 05:26:52 | Secunderabad TMO Item Dispatched
30/07/2024 | 05:20:01 | Secunderabad TMO Item Received
30/07/2024 | 03:51:23 | Hyderabad CRC L1R Item Dispatched
30/07/2024 | 02:37:40 | Hyderabad CRC L1R Item Bagged
29/07/2024 22:30:457 tuderabad CRCL1R Item Received
27/07/2024 | 17:08:54 | Trimulgherry H.O Not Delivered Missent
27/07/2024 | 09:59:54 | Trimulgherry H.O Out for Delivery
27/07/2024 | 08:37:26 | Trimulgherry H.O Item Received
27/07/2024 | 04:05:52 | Secunderabad TMO Item Dispatched
26/07/2024 | 20:24:33 | Secunderabad TMO Item Received
26/07/2024 | 16:24:05 ; Hyderabad CRC L1R Item Dispatched
26/07/2024 | 15:43:33 | Hyderabad CRC L1R Item Bagged
26/07/2024 | 09:50:58 | Hyderabad CRC L1R Item Received
25/07/2024 | 15:20:32 | IDA Jeedimetia S.0 Item Dispatched
https:/iwww.indiapost.gov.in/VAS/Pages/TrackConsignment.aspx 13
7130/24, 10:18 PM Track Consignment
25/07/2024 | 15:18:53 | IDA Jeedimetla S.0 Item Bagged
25/07/2024 | 14:40:29 | IDA Jeedimetla S.0 Item Booked
Home
About Us
Forms

Recruitments
Holidays
Feedback

Diskht TA |anfarmaatiars
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“Wdmn. O fce nduserg e,
iy Hyderat s (LPRIK, Jeadiman
L. MNo. TG”CJ"TSFPZ-War alf’NGT A Ernait: 2 i?;qubad- 500 36 etla
= =g3/ - Al B e gy
To Sl No.79/2027 D Li iy
M/s Minali Medicinal Plants 28118..07.2024

ot Process;
R/o at H.No B-2-418/1 /7 ©Ssing | p
Banjara Hills, » Road ng 4~
HYDERABAD- 500 034
TELANGANA STATE.

)

Sir;
Sub: TGIC - ZO- Medc| e
nal-Siddipet e
southern Zone or ders g:z:(é;_ Hon ble National Green Tribynat

Stap of development works -01?924'03*2&23 and 06.02.2024 -
Ref: 1. Order of the Hon'ble NGT ¢ '

2.0rder of Hon’ble Ne o Cated 24.03.2023,

d 06.03.2024.
It is to state th ~00o-
action against the resa;t;nzhat .thE appellant had filed 1A No.97 of 2023 caekine
dt:24.03.2023 & 06.03 2000 Tt Nos. 1 to 10 for noncompliance of the orders
:24.03. - 06.03.2024 in Appeal ; ptiance of the orders

iﬂSDf‘.CE?” ;e,?.lort" As per oral submissions of the Counsel on behalf of MoEF. that in
the bight o t, & above ]A_pendmg before the Hon ble Green Tﬁbunﬁl, r-eqhést not
to proceed with the developmental activities till the disposal of the above 1A,

| It is further inf_ormed that TGIIC has filed its Counter Affidavit and
contesting the matter in the Hon'ble National Green Tribunal and is trying to
resolve the issue at the earliest.

In view of the above, it is requested to follow the orders of the NGT& TGIIC,

Head Office, till further orders in the matter.
Yours faithfully,

e B
ZONAL MANAGER

Copy submi‘tted to the Vice Chairman & Managing Director, TGIIC, HO for favour
| nformation. 7 N 8
o Igg::fe Director, TGIIC, HO for faveur of information.

' : | v TGHC, HO for favour of
Copy submitted to ﬁ?%ﬁﬁ;ﬁﬁg& ol ’necessaw aCti?f} in tgii g:ﬁatter.
Copy submitted to tha GM(AM), TGIIC, HO for favour of infarmEs
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M. ANUR; <
ZONAL EEADHA INDUSTRIAL InFR TELANGANA
NAGER (4 Gove o STRUCTURE ¢
FRIRIENE of Teiang s ORATION Ltd.,
”Edr:hm'siddif:;f%;‘l“ldeﬂahihg‘

Admn, QT
5 - Oy |“ﬂl.15tr1 .
Hyderaby ?l P'ar(l;.5 ;eemmena.

Lr-No, TGIC/TSFPZ-Way
War al-l’NGT A &5 Emall:1m-md'l‘llg'.@ls”:rmh" :
- L No.79/2022 5 g
/s Sri Ramanjaneya Agr. —Hes 18072024
0 - '
R/0O at 13-28, Main Roa%, '”dustn@s, Wargal

Jagadevpur Village & M
SIDDIPET DISTRICT et
TELANGANA- 502 281.

Sin,
Sub: TGIIC - ZO- Me
! Eﬁgaezmﬂzg:idg?gl-ﬂiddipet o e aty
, Brs 202
Stop of development wpa;fkesd-oge?m*mn e g6-03.2004

Ref: 1. Order of the Hon'ht :
2.0rder s Dle NGT dated 24,03.20
of Hon’ble NGT dated 06.03.2024, .

It is to state that, that ! ode-
against the respondent "Nosqt“lt?:z ﬁngpfellant had filed 1A No.97 of 2023 seeking action
& 06.03.2024 in Appeal No.79 or noncompliance of the orders dt:24.03.2023
other orders & thP ' % 'izqn under section 26 & 28 of NGT Act and pas.s any
Tri nal vi as this Hon ble Tribunal may deem fit. The Hon'ble Natical Green

ribunal vide orders d:a?:ec.:l; 06.03.2024 directed the MoEF to file an inspection

report. As per oral submissions of the Counsel on behalf of MoEF, that in the light of
the above |A pending before the Hon'ble Green Tribunal, request not to proceed
with the developmental activities till the disposal of the abave 1A, |

GIIC has filed its Counter Affidavit and contesting

It is further informed that T
| Green Tribunal and is trying to resolve the issue

the matter in the Hon " ble Nationa

at the earliest.
In view of the above, it is requested to follow the arders of the NGT& TGIIC,
i s fur in the matter.
Head Office, till further orders 1 vhure falitifuliy
7ONAL MANAGER

: ; \aging’ or, TGIIC, HO for favour
Copy submitted t0 the Vice C?alrm?ilg r? Managing Directoh
of Informacs . TGIIC, HO for
D cutive Directon TOIS B ¢ information and
copy submitted 0 the B, Tolc, 0 o ot
Copy sub request m indly tal‘lfo for favour of information.
GM(AM), ! ‘

favour of informatian.

Copy submitted to the

T
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- Abpeal 1o.79/2073 / .
Ta = == Hate:18.G7.2024
M/s.RMJ Veritable prg |
Through the Director
N-F/501, Chembur Gq. ,

R.C.Marg Chembur M‘;LE?"S Co.Operative Housing,
Maharastra- 400 071,

dUCtS L]n—”ted

Sir,-

Sub: TGHC - 70 Mastb 1 o - -
Snufhe?r?ZMEEIChaLS]ddmet - Hon ble Mational Green Tribunai
Stop of qaone Orders passed on 24.03.2023 and 06,03.2024 -
top of development works - Reg. o

Ref; . §I§§I Sf the Hon'ble NGT dated 24.03.2023,
»HTAET 01 Hon'ble NGT dated 06.03.2024.
~000-

’ it 's to state that, that the appellant had filed 1A Mo.97 of 2023 s2sking
action against the respondent Nos. 1 to 10 for noncompliance of the orders
dt:24.03.2023 & 06.03.2024 in Appeal No.719/2022 under section 26 & 28 of
NGT Act and pass any other orders as this Hon 'ble Tribunal may deem fit. The
Hon ble Natioal Green Tribunal vide orders dated: 06.03.2024 directed the
MOEF to file an inspection report. As per oral submissions of the Counsel on
behalf of MoEF, that in the light of the above {A pending before the Fon ‘ble
Green Tribunal, request not to proceed with the developmental activitias kill

the disposal of the above lA.
infor , - has filed its Counter Affidavit and
is fu . informed that TGIC has filed its & ; :
m:t:r';tesll:tir:g§ t;L;rtgi‘ltter in the Hon ble Maticnal Green Tribunal and is trying to
resolve the issue at the earliest.

s - rders of the NGTE
; he above, it is requested to fallow:the ¢
In view of the above: & = = 0 the matter. _
TGIIC, Head Office, till further orcers THEE Yours faithfully,
4%h~3&““
7ONAL MANAGER
\ o mieactor. TGUC, RO for favour
Vice Chairman g Managing Directen
Copy submitted to the ]f ;ﬁ-ﬁprmﬂti@?”" gl 4o for faygur"mﬁn‘farmat‘:on.
or o o pirecton; 19 = of information and
crad to the E;!;-eazutwe TGlic, HO for favour in the matter.
Copy submitte o't e-CGM,(-LE_‘;ga“’f take necessary aw?nferma’tion. £
: ‘ st to kindly & 0 for favour of ItOIE"x o 2!
request L2 U rGiic, HOO R
_ Gﬁuﬁhﬂ; ‘ va‘ krwip g




